$I TEM NO 104 COURT NO. 5 SECTI ON X

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Cl VIL APPEAL NQ(s). 5987 OF 2007
PUBLI C SERVI CE COW SSI ON, UTTARANCHAL Appel I ant (s)
VERSUS
MAMTA Bl SHT AND ORS. Respondent ( s)
Wth appln(s) for for under order XLVII Rule 1&6 of S.C.
Rul es, 1966, i npl eadnent and prayer for interimrelief and office
report)
WTH CGivil Appeal NO 5982 of 2007
(Wth appl n(s) for inpleadnment and with office report)
Date: 31/05/2010 This Appeal was called on for hearing today.
CORAM :
HON BLE DR. JUSTICE B.S. CHAUHAN

HON BLE MR JUSTI CE SWATANTER KUMAR
[ VACATI ON BENCH]|

For Appellant(s)
in both appeal s

S. S. Shanshery, Adv. for
Jati nder Kumar Bhati a, Adv.

R Venkat aramani, Sr. Adv.
A. S. Rawat, Adv.

Raj i v Kumar Bansal, Adv.for
Raj Singh Rana, Adv.

For Respondent (s)
No. 1

For Hi gh Court Ashok K. Mahaj an , Adv.

s 5 5555 =%

For RR No. 4
(Monica Mttal)

Mukesh K. Gri , Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

Heard | earned counsel for the parties.

Judgnent reserved.

(Parveen Kr. Chaw a) ( I'ndu Satija)
Court Master Court Master



